[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF JUNE-2025

DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM REGISTRAT NAME VS
ION RESPONDENT FRAMINLISTING AFFIDAVI AFFIDAVI WRITTEN ORAL OTHER
NAME G THEOF T OFT OFARGUMEN ARGUME STAGES/H
ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE
ISH. VIDYA PRAKASH/ SH.CENTRAL 1301, [Suit folCS COMM-+26.10.2023 [SAMAKSH JAIN| 8.07.2025/08.07.2025/08.07.202 [22.07.2025 [22.07.202)
ISANJEEV KUMAR [Extension [Recovery l1401/2023 S.  KOTHAR]| 51 53
IAGGARWAL, DISTRICT] Block, Tis| ISHAILESHBHA
WUDGE (COMMERCIAL [Hazari [l RAMANLAL
ICOURT)-01 [Courts,
IDelhi
1301, [Suit fofCOUNTER  [16.05.2024 [KOTHARI - 8.07.2025[08.07.2025/08.07.202 [22.07.2025 [22.07.202Nil
[Extension [Recovery ICLAIM- ISHAILESH 5
[Block, Tis| [26/2024 IBHAI RAMAN|
[Hazari ILAL VS|
ICourts, ISAMAKSH JAIN|
IDelhi
2 [SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [730/2024  [04.07.2024 |[RAL FOODS02.06.20[11.07.2025 [11.07.2025 [02.08.202 [04.09.2025 [15.09.202
[DISTRICT JUDGE| PVT LTD VSps5 14.08.2025 [14.08.2025 |5 5
((COMMERCIAL COURT)-02 IAMBUT HOTEL [23.08.202
JAND REAIL 5
[ESTATE PVT|
[LTD
1306 ICS (COMM) [1037/2024 [19.09.2024 [NEERAJ NATH|02.06.20/05.07.2025[05.07.2025 [11.07.2025 [14.08.2025 [25.08.20
ISHARMA  VSpg5 [19.07.2025 [19.07.2025 [28.07.202 25
TJAY KUMAR 53
1306 ICS (COMM) |111/2025 24.01.2025 [M/S RANGOLI05.06.20/05.07.2025[05.07.2025[22.07.202 [23.08.2025 [26.08.20
[HANDLOOM |25 31.07.2025 [31.07.2025 |5 l25
PVT LTD V§ [05.08.202
ISANJEEV 5
[KUMAR JAIN
I3 MS. DEVENDER KUMARCENTRAL NIL
ISHARMA, DISTRICT JUDGE,|
ICOMMERCIAL COURT-03
¥4 [MS ANIL KUMAR SISODIA,CENTRAL INIL
IDISTRICT JUDGE|
ICOMMERCIAL COURT-04
I5 [SH. MANOJ KUMAR|CENTRAL INIL
[IDISTRICT JUDGH
I((COMMERCIAL COURT)-05
6 [SH. NEELAM SINGH, DJ|CENTRAL INIL
ICOMM-06 TIS HAZRI COURT]|
ICENTRAL DELHI
7 |SH. MUKESH KUMARICENTRAL INIL
IGUPTA, DISTRICT JUDGE,
ICOMMERCIAL COURT-07
18 [SH. GORAKH NATH|CENTRAL |NIL
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT
o [SH. DEEPAK GARGCENTRAL 309 THIRD[CS (COMM.) [CS 07.03.2025 |VIKAS VERMAJ02.06.20Plaintiff |WITHIN |[WITHIN fn requeston
[DISTRICT JUDGE, [FLOOR COMM)/28 Vs Municipal2s levidence [TEO TEO lafter therequest
ICOMMERCIAL COURT-09 [EXTENTIO l2/2025 ICorporation  of] 15.07.2025 WEEKS  WEEKS [conclusion [after thel
IN BLOCK IDelhi f evidene [conclusio
In  of
levidene
1o |[SH. AJAY PANDEY,CENTRAL [NIL
[DISTRICT JUDGE,
ICOMMERCIAL COURT




SR COURT DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI
1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/284j23-02-2024 [Landsea Impexi03.06.20[PE- - |As pe
WUDGE, COMMERCIAL ILimited Vsi25 1.07.2025 rder,
ICOURT ISharad [parties  tof
[Rajkumar Bagla ffile list off
witnesses,
if any,
jwithin 15|
£
1310 >S (COMM) [CS(COMM)/252j04-03-2025 [M/S ~ PRAYAG04.06.20PE- F lAs pey
IPOLYMERS 25 2.07.2025 rder,
[PVT. LTD V: [parties t
IM/S KRISHNA| ffile list of
IBATH [witnesses,
ICOLLECTION if any,
ithin 15
£
10 ICS (COMM) [CS (COMM)/344}07-03-2025 [COMBITIC 06.06.20F ILocal |As pey
IGLOBAL 25 ICommissio forder,
ICAPLET PVT]) ner [parties t
ILTD Vs MOHAN| lappointed [file list of]
ILAL ffor witnesses,
JAWANMAL levidence fif any, i
ISAKARIA recording |{due
1310 ICS (COMM) _[CS (COMM)4%0}24-11-2021 [M/S 130.06.20|PE- F |As pe:
ISAMUNDER |25 9.07.2025 rder,
ISAREE CENTRE| [parties  t
s M/S JANNAT| ffile list off
witnesses,
if any,
within on¢
L £
1310 ICS (COMM) [CS (COMM)219j24-02-2025 [M/S 130.06.20|PE- F |As pe!
[EMARSONS 25 21.07.2025 rder,
ICOURIERS [parties  t
[Through its Prop| ffile list of
[Karan Prakash| [witnesses,
s M/S if any,
JAUTOKARTZ ithin 15
INTEDNET DY d £
2 (SH. RAVINDER BEDL/CENTRAL [NIL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

13 [SH. M.K NAGPAL, DISTRICTICENTRAL |NIL
WUDGE, COMMERCIAL
ICOURT

g4 SH. ASHUTOSH KUMAR,WEST ICS l07-10-2024 M/S l03-06-2025 INil INil INil INil INil INil
IDISTRICT JUDGE| (COMM)/871/| IA.M.INSUPA|
((COMMERCIAL COURT) 2024 ICK AND|
IORS Vs M/
IASHWANT
IKUMAR
IAND
ONDANY
15 [MS. VINEETA GOYAL,WEST INIL
IDISTRICT JUDGH

((COMMERCIAL COURT)-02

16 SH. RAGHUBIR SINGH,WEST INIL
IDISTRICT JUDGHE
I((COMMERCIAL COURT)-03

7 [SH. SANJEEV AGGARWAL,WEST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

®

SH. AJAY GUPTA, DISTRICTWEST INIL
UVUDGE (COMMERCIAL
ICOURT)

it

19 |[SH. NARESH KUMAR|WEST INIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)

20|SH. PULASTYAINEW DELHI [NIL
[PARAMCHALA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-01



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

SR COURT

DISTRICT COURT

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS

21 [SH. BALWANT RAI BANSAL,NEW DELHI [25 ICS (COMM.) |573/2023  |25.10.2023 [M/S  TIMBER04.06.20(WITHIN ITHIN [NOT IDATE NOTDATE MISC.
[DISTRICT JUDGE| [TRENDZ 25 NE NE IFILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) I[FLOOR EEK EEK IGIVEN [CE

[PVT.LTD. 18.10.2025
Vs M/S NEW,
IAGE
JACOUSTICS
lovrr 1T

ICS (COMM.) 694 /2024 [29.08.2024 [PATRAM ISPATj09.06.200WITHIN |WITHIN |NOT IDATE NOT|DATE  [MISC.
BHANDAR Vs |25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ISWASTIK EEK EEK IGIVEN [CE
IMETA FORGE [17.10.2025
[PVT LTD

22 [MA. HIMANI MALHOTRA,/NEW DELHI NIL
IDISTRICT JUDGE|
(COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH NIL
JUDGE(COMMERCIAL
ICOURT)

24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]|
JUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH NIL

26 [SH. SANJEEV KUMARISOUTH 129, NewlCommercial [CS (COMM)29.11.2024 [ZAARA 03.06.20[11.07.2025 F - o F
SINGH, COMMERCIAL ICourt 539/2024 IENTERPRISES |25
ICOURT. Block-IT ENTURE

[PRIVATE LTD.
VS DHANRAAJ|
IAGENCIES
[PRIVATE LTD.

27 [SH. LOKESH KUMAR[SOUTH ko, NewCS/COMMER [CS/COMM/3[13/01/2023 [PANASONIC f15/01/2 [ l09/10/202 | - - l03/07/202
ISHARMA, DISTRICT]| ICourt ICIAL 13/2023 ILIFE 024 23 5
WUDGE(COMMERCIAL Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|

S AMIT|

[ENTERPRISES
ko,  NewCS/COMMER [CS/COMM/3[27/11/2019 [ASHISH g9/o2/2 | l24/04/202 | - - 11/07/2025
ICourt ICIAL B4/2019 JAGGARWAL VSlo24 23
Block-11 IM/S  RACING|

[PROMOTIONS

[p. LTD.
ko,  New/CS/COMMER [CS/COMM/6[24/11/2022 [M/S  POTHOS?21.02.20| [26/04/202 | F - l15/07/202
ICourt ICIAL l60/2022 ISOLUTIONS VSi24 h 5
Block-IT /S D. K|

ICHEMICALS P

ILTD
ko, New|CS/COMMER [CS/COM/12/|04/01/2022 [MERCHANTS [22/02/2 | 130/04/202 - I 18/07/202
[Court ICIAL 2022 ICOURIER Plo24 23 5
[Block-IT ILTD. VS SURYA

ICARGO
ko,  NewCS/COMMERCS/COM/65 [19/11/2022 [STATE BANK]28/02/2} F s - I l04/06/202
ICourt ICIAL /2022 F INDIA VSjo24 5
[Block-IT [RAJ KUMAR
ko,  New/CS/COMMER [CS/COM/60 [26/08/2023 [IV I30/05/2 | F F = = log/07/202
ICourt ICIAL /2023 ICOMMUNICATI[o24 5
[Block-1T JON VS JAKSON|

[LTD.
ko,  NewCS/COMMER [CS/COM/38 |08/06/2023 [M/S NLMKpo/o7/2 - F F o - 1/08/202
ICourt ICIAL /2023 INDIA SERVICEjo24 5
Block-IT ICENTER \E|

[POSCO

IPOGGENAMP

JELECTRICAL

ISTEEL




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ko, New|CS/COMMER [CS/COM/23 |04/09/2024 M/S PUNAMlo3/07/2 F [28/10/202 | - - [17/07/2025|
ICourt ICIAL /2020 IPRIYADARSHI (024 23
[Block-1T INI VS AMMAD
[ULLAH
ko,  New/CS/COMMER [CS/COM/54 [27/09/2023 JAKMY 25/09/2 |- [26/11/2024} = = l21/07/202
(Court ICIAL /2023 IBUILDCON Plo24 5
Block-1T ILTD. VS SM(
[ENTERPRISES
[p. LTD.
ko,  New/CS/COMMER [CS/COM/47 [08/10/2024 [MRS. BALAfi1/02/2 [26/11/2024| - - 4/07/202
ICourt ICIAL 13/2024 IDEVI VSpo25 5
Block-IT UNICIPAL
ICORPORATION
IOF DELHI

28|SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
JUDGE

29 [MS. NIKHIL CHOPRA [SOUTH-EASTNIL

IDISSTRICT JUDGE
I30|SH. VRINDA KUMARI ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST o1 ICS (COMM)R1/09/24 [M/S  VDRj05.05.25 28.05.25[- - - - IPE-
13697/2024 ICOLOURS 19.08.25,
JAND 21.08.25,
CHEMICALS| I22.08.25
IPVT LTD DE-
[Vs. M/S I27.08.25
HREE FA-

IACTNANDA 9

132 |SH. BHUPESH KUMAR ISOUTH-EAST [NIL

133[MS. NEERA BHARIHOKE,SOUTH-EASTNIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIAISOUTH-EASTNIL
IDJ(DIGITAL)-07, SOUTH]
[EAST DISTRICT,

135 [SH. RAJ KUMAR TRIPATHI,(SOUTH-EAST|NIL

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136[SH. DEVENDER KUMAR,EAST INIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

137MS. RUBY ALKA GUPTA,EAST INIL
IDISTRICT JUDGHE

((COMMERCIAL COURT)




SR COURT DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L REGIL NAME VS

138 SH. SANJEEV KUMAR|NORTH-EAST|NIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL)-01

139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, New[CS(COMMER [Framing [Listing  offAffidavit ofAffidavit offWritten ral ther
ICourt ICIAL) the itness  |[Evidence itness  [Arguments [ArgumentStages/Hea
[Building lissues ring Date
01, New[CS(COMMER [CS(COMM) [23.12.2024 |ARPAN 04.06.20Not Filed [Not Filed [Not Filed [NO INO [PE
(Court ICIAL) 657/2024 PAIN,PROPRIE |25 8.07.2025
[Building [TOR Of A
IPLANET 9.07.2025
JEXCURSION V¢ IAND DE
[TUSHAR [11.07.2025
PINDAL PROP| b
o IINDAT
1301, NewlCS(COMMER [CS(COMM) [14.02.2025 |STATE BANK|09.06.20[Not Filed [Not Filed [Not Filed [NO INO IPE
(Court ICIAL) ll04/2025 IOF INDIA VSg25 [23.07.2025
[Building ISONU IAND  DE|
24.07.2025
4o [MS. KIRAN BANSAL,SHAHDARA [NIL
[IDISTRICT JUDGE,

((COMMERCIAL COURT)

1 |SH. SANJAY SHARMA-ILISHAHDARA (303, New{CS(COMMER [CS(COMM) [05.04.2025 [NARENDER 04.06.20Not Filed [NO INot Filed [NO INO
IDISTRICT JUDGE, ICourt ICIAL) 02/2025 IKUMAR  JAINf25
ICOMMERCIAL COURT Building S YASHU|
IMAKKAR
03, NewCS(COMMER [CS(COMM) [05.03.02025ASHWINT 05.06.20[Not Filed [NO INot Filed [NO INO
ICourt ICIAL) ll40/2025 [THUKRAL VSg25
[Building ILOKESH
1303, NewCS(COMMER [CS(COMM) [05.12.2024 [PUNJAB 09.06.20Not Filed [NO INot Filed [NO INO
ICourt ICIAL) 617/2024 INATIONAL 25
[Building IBANK VS
[RAEES
ISALMANI &
JORS.
42 |SH. PAWAN KUMAR MATTO[SHAHDARA [C.No 304 [COMMERCIAICS(COMM)/ |AMIT 6-06-2025 INOT INOT INOT INOT INOT FILED|P.E. 19
IDJ (COMM-04) IL 96/2025 [KUMAR V¥ [FILED [FILED [FILED [FILED |08-2025
ISH. SHYAM|
IKISHOR
[MISHRA
ICOMMERCIACS(COMM)/ [RAMA l09/06/2025 INOT INOT INOT INOT INOT FILED[P.E. 21+
IL [70/2024 ICHAKRABO [FILED [FILED [FILED [FILED |08-2025
IRTY \E
TARIKA
AIN
a3 [MS. PREETI AGARWAIINORTH- ho6 [Civil 1878/2022  |03-06-2025 [CANARA BANK|
IGUPTA, DISTRICT JUDGE[WEST S M/S ROS§
((COMMERCIAL COURT) IBRIGHT
[HOUSIERY
k55/2022 21-06-2025 [RAJDHANI
[FURNISHING
[PVT LTD V¢
J[UKKEN
ERGESH
POSH
44 |SH.VINOD YADAV 316 ivil °S 05.07.23 [HARDEEP IShri Udit|]N.A 11.06.25 [707 Days [Yes “ontested|N.A
COMM.)/48 [KUMAR BATRAGupta,
16/2023 s KALU RAM|Shri
IDHINGRA Taranjit
[Sawhney|
land
[Ms.Nidh
ICS 05.07.23 [HARDEEP IShri UditN.A 11.06.25 [707 Days [Yes IContested|N.A
COMM.)/48 [KUMAR BATRA(Gupta,
[7/2023 s KALU RAM|Shri
[DHINGRA Taranjit
[Sawhney|
land
IMs.Nidh




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
46 |SH. UMED SINGH, DISTRICT[NORTH NIL
WUDGE (COMMERCIAL)
k47 |SH. RAJ KUMAR, DISTRICTISOUTH 14 ICommercial |[CS(COMM) [08.11.2024 [Pannu Can04.06.20[PE- [NIL [NIL INIL INIL [NIL
WUDGE (COMMERCIALWEST [Suit 565/2024 entals Pvt Ltdj2s [16.07.2025
ICOURT-01 s. M/S Amb: & DE-|
arehousing 28.07.2025
[Pvt Ltd
14 [Commercial |CS(COMM) [11.09.2024 [KAMLADITYYA |06.06.20[PE- INIL INIL INIL INTL INIL
Suit k55/2024 ICONSTRUCTIO |5 11.07.2025
IN PVT LTD Vs|
VAL
ISURAKSHAEN
IGINEERS PVT
ILTD
KW8|VIKAS DHULL, DISTRICI] INIL
WDUGE, COMMERCIAL
[COURT-02
l49[SH. AMIT BANSAL, INTL
[IDISTRICT JUDGE,
ICOMMERCIAL COURT-03
50 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) 0/2024 27.01.2024 [RAMMOH 04.06.20[NIL INIL INIL INIL INIL [NIL
IDISTRICT JUDGE,WEST ICONSULTANCY |25
ICOMMERCIAL COURT-04 ISERVICES V¢
IGURGAON
[PACKAGING
[PVT. LTD.
509 ICS(COMM) k31/2024 26.08.2024 [M/S PRAKASH|09.06.20[NIL INIL INIL INIL INIL INIL
[PIPES LIMITEDj25
S M/S GEH
[PEE FOODY
[PVT. LTD.
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